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against them so that jail authorities cannot perform their duties. There are number of cases
registered about capturing of mobile phones in various prisons.

This is high time to overhaul the whole prison administration and jail security
systems in consultation with State Governments, as this may help us to minimize such

terrorist attacks. This is extremely a sensitive matter for internal security of our nation.

Demand to give financial assistance to Tamil Nadu for

making the river Thamiraparani pollution-free

SHRIMATI VIJILA SATHYANANTH (Tamil Nadu): The river Thamiraparani is
the lifeline of our city. It originates in the Western Ghats and flows through the Tirunelveli
and Tuticorn districts. The river derives its name from Thamiram, which means copper. The
river contains traces of metal and is said to have medicinal properties, as it flows through
the Podhigai Hills, where a lot of medicinal herbs grow. The water of Thamiraparani river

is extremely pure and tasty. The copper content gives the river a unique reddish tinge.

This holy river is now polluted and contaminated due to various reasons, including
proliferation of population and industry. The National River Conservation Directorate
Funding, under the Ministry, is engaged in cleansing and de-polluting the river and take
action plans under the National Lake Conservation Plan (NLCP) and the National River
Conservation Plan (NRCP) to provide assistance to the State Government. When the
underground sewerage scheme was implemented by the Tirunelveli Corporation, in the
year 2004, an estimated cost of Rs. 52 crores, under the NRCP Scheme, was received to
protect the sacred river Thamiraparani. Since the required amount was not sanctioned,
the Tirunelveli Corporation was able to implement only 15 per cent of its total area under
UGD, the remaining area was left out for want of funds. The open drainages, sewerage
and sullage water and industrial waste still pollute the river Thamiraparani. Hence, it
is the need of the hour to protect this perennial river on warfooting. The Tirunelveli
Corporation needs Rs. 500 crores under an appropriate Central Government Scheme.
Such an assistance would certainly enhance the public health status and protect the river
Thamiraparani from pollution and contamination, so as to provide safe drinking water to

the three major Southern districts — Tirunelveli, Tuticorin and Virudhunagar.

Demand for repairing and widening of Periamaikkanpalayam
to Gudalur stretch of National Highway No. 67

SHRI K.R. ARJUNAN (Tamil Nadu): India has one of the largest road networks
in the world. It comprises National Highways, Expressways, State Highways, etc. The

National Highway, NH 67 from Periamaikkanpalayam to Gudalur, covering a distance
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of 125 kms, is very badly damaged. The above roads are having all-I India connectivity
which needs strengthening and widening. Nilgiris is a hilly area and a historical tourist
place. There are many curves in this road, particularly from Mettupalayam to Gudalur.
Due to heavy rainfall, landslides and other natural calamities, it leads to heavy damages
along the roads. It needs widening and strengthening. The NH 67 is very small. Therefore,
many incidents and accidents are happening every day.

It is very much necessary on the part of Government of India to provide financial

assistance to repair and widen this road which will benefit the people of Nilgiris and the

huge number of travellers at large.

Demand to take strict steps to prohibit the boycotting of dalits of a

village in Punjab and take action against guilty

3t T FAR HIII (SR W) : F8I8Y, I A1 U9 Yol 9Rd & faaiad
T BT Aol R fhar w2, 99 91er w9 9 991 e W ¥ Wk 9
WISd] Jel DI GRATT A ARATTT fBaT Sar &, U US| el & ARG oid
BT ATHT B & I8 Sl AR Fdhedy AW 31Tl §, 98 98d 1 WIa8 9 §Ea
21 JATSTET & 67 aY YO S & a8 I IS | Sferdl & 1 SR AR TR HSHT
PRA, STHT R BRA1 AR I H=-= qiel & AT BT 3T qD
RO SR 81 H USTT &1 U 1R 3R Hecdqul g e & A= § ol =redl §
fop TMia-argqR, AT-WGusy, Rfef-wmer § fod o9 40 &1 4 gfordl &1 IR
afE=pR fHa1 <1 BT 21 I8l d& 6 g9 T & fordl &I Ta @l Aol I oA,
3D aY WIS, Wa-WfereMl § wig Aife & g S &R 96 qedi 3
Wl | G ST 1 e fosar gan 81 59 deae § qgord JHrSl Tl &1 gfaff
Sl SIS Ud Uik, UeMe Ud raid il ¥ Aaey gferdl & aitssRr &
PhyTell Bl X HRIF T ST & fIog SSIcHd BRATS BRI b J{ Bl &7 2,
R A TP 9 TR T b N ¥ AT 9 WA & SIRY Bl U8 T8l
gs ¢l [9awr Srax agor 991e1 Uict &1 Adhdifd MUdRI & AeH 4 Sfala dm
& TIQ ASIgR EFT U1 21 981 & BTl 9gd & 19k Ud dbrq € 3R it o1 s
I8t o AT faewics 8 dad 2l

3fc: H 3MMYP HIEH W WRSR A Ig A Bl g b 98 yoig H gferdl &
gfespR @Y TRl Bl fav™ <= & forv fig sravas weq I ud Il & favg

AT BRATs HR- IR fIaR &l

Demand to withdraw the decision of reduction in number of seats of

MBBS in various medical colleges in the country

SHRI BASAWARAJ PATIL (Karnataka): Sir, the latest data suggest that India has
an acute shortage of doctors. There is roughly around shortage of 6,00,000 doctors which

means that there is only one doctor per 2,000 citizens, that is, 1:2000 ratio as against the



